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IN THE CENflAL ?DNINISTRATIVE TRIBUNAL s HYDERABAD BENCH 

AT IffDERJ'IBAD 

0.A.N0.437/93 	 Date of Orders 6.1.97 

BETdEEN 

1, 14i,tbulana Shariff 
2. B.VijayaBhaskara Raju 

M5.Thrahii 
T.Satyanarayana Murthy 

5. G.Jippanna 
6, S.Venjcanna 

1, The Supdt, Telegraph Traffic Division, 
Rajahmundry - 533 104, EQ Dist,, A.P. 

2. The Director Telegraph Traffic, A.P. 
Telecommunications, Centre, Hyderabad-1. 

3, The Chief General Manager, A.P.Telecom, 
Circle, Sanchar Bhavan, Nampally 
Station Road, Myderabad-1, 

The Director General, Dept. of 
Telecom, New Delhi, 

Union of India. Rep. by its Secretary. 
Ministry of Coninunication, New Delhi, 

6, The Supdt. of Post Offices, 
Rajahmundry, E.G.DiSt. A.?. 

7. The Supdt.  of Post Offices, 
Kakinada, E.G. fist. A.P. 	 .. Respondents. 

Counsel for the Jipplicants 	 .. Mr.Krishna Devan 

Counsel for the Respondents 	 lt,NJ..Devraj 

CORAM: 

HON'BLE Si-au R.RMGARMAN a MEIEER (AD1v.) 

MON 'BLE Si-fRI 9.5, JAI PARAZCSHWNt a MEMBES (JtØL.) 

J U D G E M E N T 

I Oral order as per Hon'b4e Shri R.Rangarajan,zqemer (Admn) I 
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None for the applicant. Heard Mr.W.Satyanareyana 

for Mr.NJ.Devraj, learned Standing counsel for the respondents. 

There are seven applicants in this CA. It is stated 

that they were initially recruited as ED Messengers in the 

post Offices as given in page-3 of the CA under Respondents 

60. When the Telecom and Postal departments aeLbifurcated 

the applicants were allowed to continue in the Postal Department 

as Messengers. Sthsequently the Telecom centrej> wesopenedjhe 

applicants were taken on deputation sttject to the condition 

that they -w±-fl be repatriated back to Postal Department, They 
C- 

are still continuing tWO in the Telecom Department. 

It is stated that the applicants were informed that they 

should go back to the Postal Department and declarationlso 

taken from the applicants that they will go back to the eIecent 

when the Telecom Centre is fully manned by the Telecom 

officials. It is now stated that the Messengers are going to be 

replaced by the surplus Group-fl staff or casual labourers on 

the roll of Telecom Department. Hence the applicants 

senâback to the Postal Department, However the Postal Depart-

ment is not in a position to receive them. By the letter No. 

82/10-4/1)lgs, dt. 24.2.93 (A-iS) it was informed that alternate 

arrangement is being made to replace the applicants and R.D. 

Messenger'> working at the Telecom Centre will be relieved by 

the First week of March 1993 and there o e the concerned Post 

Office is requested to make arrangementin the Postal Ving. 

Aggrieved by the above the impugned orders  this CA is 

filed praying for a direction to the respondents to absorb 

them in the vacancies for the post of Telegraph Messengers in 

the office they are working by holt•g that the impugned 	..3 
proceedings are illegal being violative of Articles 14 and 16 

read with 311 of the Constitution of India and with the 

consequential direction to regularise their services in the 
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Telecom Wing. 

The learned coun8el for the respondents submitted that 

they are not repatriated still from the Telecom Centre. They 

are still working in the Telecom Centre. The only reason for 

repatriating them is to fill up those vacancies either from the 

regular or casual employee of the Telecom Department. 2) 

In view of the above the only direction that can be given 

in this OA is to relieve the applicants herein only when the 

Postal Departnent is prepared to receive them and acconodate them 

in the Postal Wing. TSll such time no req1isitionisreceived 

from the )L74*JO&1I. 5e applicant should be continued in the present 

capacity under the Telecom Wing. Their regularisation in the 

Postal Wing will 	deperx1 upon the rules in the Postal Wing on 

their absorption in the Postal Wing in their turn. 

7• 	The QA is ordered accordingly. No costs. 
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C.py to:- 

1. The Supdt Tetegraph Traffic Division, Rajahrnundry. 

2, The Director Te)egraph Traffic, A.P.Telecommunications, 
Centre, Hyd, 

The Chief General Manager, A.P.Telecorn, circle, Sanchar 
Bhavan, Nampally station road, Hyd. 

The Director General, Dept. of Telecom, New Delhi. 

S. The Director General, Dept. of Telecom, New Delhi. 

6, The Supdt of Post Offices, RaJahumndry, EQDT. 

The supdt of Post offices, Kakinada, EGDT. 

One copy to Sri.'  Krishna Devan, advocate, C'T, Hyd. 

one copy to Sri. N.R.nevaraj, Sr. CGSC, CAP, Hyd. 

One spare copy. 

Rsm/- 
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